FORM B
PUBLIC ANNOUNCEMENT
(REGULATION 12 OF THE INSOLVENCY AND BANKRUPTCY BOARD OF INDIA (LIQUIDATION PROCESS)
REGULATIONS, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S SUPERSONIC DEALCOM PRIVATE LIMITED

SL. NO. PARTICULARS DETAILS
1. | NAME OF CORPORATE DEBTOR SUPERSONIC DEALCOM PRIVATE LIMITED
2. | DATE OF INCORPORATION OF CORPORATE DEBTOR _ [02-03-2007

3. | AUTHORITY UNDER WHICH CORPORATE DEBTOR Is [ROC-KOLKATA
INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NO. / LIMITED LIABILITY U51109WB2007PTC113832

IDENTIFICATION NO. OF CORPORATE DEBTOR

g ADDRESS OF THE REGISTERED OFFICE AND 10/1/1C, KALAKAR STREET, 2ND FLOOR,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE DEBTOR [COLKATA, WEST BENGAL 700007 INDIA

6. DATE OF CLOSURE OF INSOLVENCY RESOLUTION 10-02-2024

E LIQUIDATION COMMENCEMENT DATE OF 10-02-2023
8. NAME AND REGISTRATION NUMBER OF THE SANTANU BHATTACHARJEE
INSOLVENCY PROFESSIONAL ACTING AS REG NO. IBBI/IPA-001/IP-P01141/2018-19/11868
0. | ADDRESS AND E-MAIL OF THE LIQUIDATOR, AS VILL + P.O- JANAL DIST- HOOGHLY, PIN-712 304,
REGISTERED WITH THE BOARD 'WEST BENGAL, E-MAIL :-
NEELJANAI@GMAIL.COM
10. ADDRESS AND E-MAIL TO BE USED FOR IN-527, DIAMOND HERITAGE, 16, STRAND ROAD,

KOLKATA — 700 001, E-MAIL :-
[P.SANTANU@GMAIL.COM

11. | LAST DATE FOR SUBMISSION OF CLAIMS 12-03-2023

CORRESPONDENCE WITH THE LIQUIDATOR

NOTICE IS HEREBY GIVEN THAT THE NATIONAL COMPANY LAW TRIBUNAL KOLKATA BENCH HAS ORDERED THE
COMMENCEMENT OF LIQUIDATION OF THE SUPERSONIC DEALCOM PRIVATE LIMITED ON 10.02.2023.

THE STAKEHOLDERS OF SUPERSONIC DEALCOM PRIVATE LIMITED ARE HEREBY CALLED UPON TO SUBMITTHEIR
CLAIMS WITH PROOF ON OR .BEFORE 12.03.2023, TO THE LIQUIDATOR AT THE ADDRESS MENTIONED AGAINST
ITEM NO.10.

THE FINANCIAL CREDITORS SHALL SUBMIT THEIR CLAIMS WITH PROOF BY ELECTRONIC MEANS ONLY. ALL

Reg No.- 1881/1pa. g
i'P-PﬂIH]/EO!B-l?/U&léS

Sata. w

NAME AND SIGNATURE OF THE LIQU[DATOl;
LIQUIDATOR OF M/S SUPERSONIC DEALCOM PRIVA
REG. NO. IBBI/IPA-001/IP-P01141/2018-19/11868

DATE :14.02.2023
PLACE: KOLKATA
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INMPORTAN] USHITA TRADING AND AGENCIES LIMITED
Regd. OFfF; 52 Weston Streel kolkata-T00012, Ph, Mo; (K33)4062 0304,
Whilst care 15 taken prior to Fax; (033) 2211 0688, E-mail: ushitatrading 1983{@gmai com
|
acceptance of advertising copy. It CIN: L51109WB1983PLCO35659
1Is not possible to wventy its EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
contents. T'he Indian Express AND NINE MONTHS ENDED 315T DECEMBER, 2022
Laimated cuannot be held {Rs. in Lakhs)
responsibile for such contents, nor GEMNMS COMMERCIAL CO LTD. Particulars Quarter | Quarter| Quarter Yesar
J CIN : LET109WEB1383PLC03STTT
T : ; n 1 - o or 1 T =] o= ' Ended Ended Ended| Ended
.I'li"ll." LI-:‘I} |1 055 "-Tr d ‘:{]11“.%-‘:: '!l"H. “. rre "! _"'llh Ragd. ﬂ:ﬂ'li:l:i ¢ 2011, Maharshi Debendra Road, 2nd Floor, Hﬂlhllﬂ_fmd- TOG0QT 422022 | 314z220 | 3420002 022002
b | result ol Iransaciions WV ITI Admin, Office : B-38, Ground Floor, Institutional Area, Sector-1, Moida (U.P)=201301, Unaudited | Unaudited [Unaudited| Audied
compan iCs associations or NOTICE 'Elu::.i.il;-: .-Iw;:.-q-.ggmli.-tﬁnmrri:ﬁlf.:u.in.ﬂEmall :d-g-.;rnm: g ahnn&iadm, PE; '515:;:“.319?05;25 = e T L e
i i S 3 stract of Financial Results for quarter and nine months ended on Decem : al v lions
imnmdividuals advertisi ng in = The undemcied Share Cerfificaies of CESC LIMITED registerad in fe names of Sanjay Kumar ; i ; mw 1 AT wica T i L psron Bl Ll L Ll bl
newspapers or publications,. We Madi joint with Usha Modi have been reported fo be lost / misplaced and requests have been a. Particulars ﬁl.éar;:;.ﬂurbe HEﬁrtia EIELI:EJE E:;:; [Met Profit! (Loss) for the peried after
- ade o the Comps cate share carlificates i lieu . inals.|  [No n n ed| - i . 4
therefore recom I"I'I'IE.‘.‘I"IL] ‘:’h at readers made 1o the Company for ssue of duplicale shara D.Ell‘llﬁi.'.EIlEE i Iua!L. o H'IEI.IJI'-dEIrr‘l:IlEIIj ormginals 3111212022] 3111212022 34/1212021|31/0312022 Tﬂ!it {hefore & after Fxﬂ‘ﬂﬂr.n:-nar',, lems ) {0.51) 10.449) (1562} | (140.67)
make inguiries before Namé Mo.of Shares | Certificals Nos | Distinctive Nos -_—_— {Unaudited). (Unaudited)(Unaudited)| {Audited)| |Paid-up Equity Share Capital (Face
sending any monies or entering a0 105062 EEE-‘-'E:’:'E - B&74348 1 [ Toldal income fram aperations [ned) . 447 07 r 161,71 Value Rs. 10/- each) 1828.93 | 182883 | 182393 | 1823493
into any agrecments with 10 10804110 1080421 6821205 - 6821304 (L HOIRT EXpansa : 1608 2481 3530 0EB  lmeserves (excluding Revaluation
advertisers or otherwise acting on i 100N B Hal - A4 ¥ |lar 8 mgelionat 4 axiiardinars el (16.08)| 41724 (ass| 1pgga| [Reservesas shown in the Balance
: i inte B . - 2 1 Sanjay Kurrsar Modi 50 141133 8629810 - B525850 T Thet Prett] lLossl for o aeriod ' ! ' S . Sheet of previous year) 121540 | 121540 | 121540 | 121540
an advertisement In any manncr Usha Modi =0 52404 8775767 - 02 TER1E | he
‘Thatsoeve Registered letters are = . et o [ beforelax (aller exceplional & : ; - e Eamings per Share (EPS) (before &
W NAls oS wier. l:_bl‘."'-ll._lL Cllers arc &0 154406 AIT5RET - G2 TES1R piranrdinary iems) 116.81) 415 24 A7) 12396 after Exiraordinary Hams)
ariEar AdvetaenaE T ORI Toenes el e e Tocns o e (AT W) iofRs 10ioect)
s . 1 r [ i & {10 8 I i = .
P 7 15419209 - 1519348 N || pariod afieria _uesnl  apsed  wanl  g9644| [Basic(Rs) {0.00) | 0.00) [ {©01) | (0.08)
30 202071 1G0UGS7S - 16005627 7_| Equity Shars Capila 62350 62350 623500 62350 |njiutedRs,) w000y | (000} | o1y | (008
o Jow 1906053 2060507 || | |Ronene o e e B -
WAHDWIERD Fﬂﬂnﬁ AHD BHERAEES LIMITED' - : p— - Ty - TR Sl.';geliu.l' :|.r|'-_|.',.'||:lu-u5 yaar| : P - - 13,313.03 phiri : i . . T : 3 R =
(FORMERLY KNOWN AS VEGETABLE PRODUCTS LIMITED) Gl 353565 - 353674 ATERISAT - ATERIA4Z 5 [Eamings Per Share : 1 Theabove Unaudited Financial Resulls as reviewed by the Audil Committes and
CIN : L15100WR1953PLC02 1030 RO 353563 1p 353502]  ITER4043 - ITEEA542 [befors extracedinary jtems) approved by the Board of Directora in their meeting held on 13th February, 2023
« Old Mimda B ’ hori - W 10) 354415 - 354415 ITTI6643 - ATT25742 (face value Rs. 100 per shana) 2 The above is anextract of the detailed formal of Quartesdy Unaudifed Financaal
Req. Office : Old Nimta Road. Nandan Nagar, Belgharia, Kolkata-700083, WEB . . -y x : ; :
&I’p. Dm{:ﬂ ' 4-“3. E-":": EE.‘:EISE. PDH Ram,lgan.dil l'ﬂlaljﬂljﬂraleat- 243 1:.3 35.&423 = mq_zd -3??.26[“1-1 1 d-.i'|r2'E14£ Hasle ard Dilutad I_I:'.E F:I 440 I:':l EN 1.55 EE?UIE filed '.'.-Ir1:|r1l 13"IIE E-DDGII:': Exchange lIJI'IIf{EF H?glulat-nr' 313 of the SEBI [L. 5-1||'Ig
E-Mail 1D : compliance@wardwizardioods.com, Website : www.wardwizardfoods.com 50 251 LT e L :?rEIIB abowa is an axlracl of the deladed formal of Quarledy Financial Results filed wilh tha Sdock 1 Fj l{;ah:}rﬁ a:lﬂ i !:nﬁwe tEI? ulrgm:r‘. # Egu e d ki
PUBLIC NOTICE 0 {43018 3617289 317338 ! gz unier Reguaben S5 of ine SEe] (Listng and Oher Discosure Requfements hereverconsigerednecassary,
i | il i ! / i i | i A0 48305 SET2E02 - AT 2441 Regulations, 2015, The full Quartarly Financial Resulls are available on the websiles aof o gimy ary
Nodics i hereby varous records files § forms [ documents including that of ROC | SEBI e et i Pt A Byl Bl P gl ki
Stock Exchanges | Statutory Regisier | Minutes Book / Income Tax fées / Vouchers / Bills 200 72404 [0 73407 | 5108453 - 5106652 Bl The Lb__f_g HE,_,"E'E.]I.,','E..,'B il b i dora e B A neiad T B i o Blneion i
gte. ) of the Company have been last ! misplaced during transi from erstwhile Renislered =0 BE93 ! 5733375 - 5733404 Ilh;anr meetng heid i ngrllalﬁﬁ-' 19 !Il'g{l;i';i' 1l BppEo ¥ 1 By Order of the Board
Office MM3 Chambars, fq"!" ':':'“”':_‘I House 5”9'9_1- 1sl Flc‘:'_r- Room No. D1- Kolkata- TOTAL 2200 | cl Exceplions! endlar E:;lra-:-rdinar]:'iLernndjusbeninH'eEtalarrentu:anr-:ﬁtannL:lssin gooordence For Ushita Trading And Agencies Limited
Eg?nl'll:lt}nam HE:EEEJ?F]HDD I§1?4I:'EA? tgﬁlgir?dﬂeﬁaﬁlfwgég R‘r:?mﬁhgﬁ%wﬂiﬂaﬂﬂagi[} Mecessary steps are being taken for issue of duplicate share cerlificates by the Lompany. WL R For and on behalf of Brard of Directors of BNBRIPHYIET Ay
m:sglacedme re:m:l*:.: aifth I:cm anv. W i P i Objections if any 1o the sforesaid issue may please be lodged with the Company within fiftzen Gams Commensial Compary Limited Managing Director
=P o By Order of the Board | [days of publications of this notice. Sd- 02.2023 (DIN:01664286)
For Wardwizard Foods and Beverages Limited | |Date : 13.02.2023, Place © Kolkata Elﬁltﬁ_ _"-‘1'41"‘-,; T IJrrnia u_;lnr!r
[Formerty known & Vegetable Products Limited) . e L PR T - SR E
Sal- ME CAPITALMARKET LIM V BINDUSTRIES LIMITED
P L F . FUBLIC ANNOUNCEMENT
Placa : adadara Bhoomi Kelan Talati Regd. Office : 18A, BJB Nagar, Bhubaneswar-751014
Dated : 13.02.2023 [Compary Sscretary & Comgliance Offioer) Administrative Office: P- 27, Princep Street, 3rd Floor, Kolkata 700072 _ CIN:L51909WB1982PL 035222 B R - Y AT OF IR
CIN 'L67,1 200R1 994PLé003649 ’ Regd. Office : P-27, Princep Street, 3rd Floor, Kolkata- 700072 [LICUIDATION PROCESS) REGULATIONS, 2016
’ il : vbi i i ite : i i i FOR THE ATTENTION OF THE STAKEHOLDERS OF MU'S SUPERSONIC DEALCOM PRIVATE LIMITED
Email :primecapital.kolkata@gmail.com, Website : www.primecapitalmarket.in Email : vbindustries1 @gmall.cqm, W-ebsne : www.vbindustriesitd.in
SHUBH LABH INVESTMENTS LIMITED STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER & Statement of Un-Audited Financial Results for the Quarter RELEVANT PARTICULARS
Regd. Off: Sincere, 12, B.B.D. Bagh (East), 15t Floor, Kolkata-700001 NINE MONTHS ENDED 31ST DEC 2022 (Re. in Lakhs & Nine Months ended 31st Dec 2022 (Rsinlakhs) | | 1. |Mame Of Corporate Detdor Supersenic Dealcam Private Limiled
Ph. No{0334062 0304, Fax: (033) 2211 9688, E-mail: subhiabhirvestmentsgigmal.com Quarter | Quarter | Nine Months]  Year 2. | Date Of Incorporation OF Corporate Debtor | 02-03-2007
CIN: LES993WE1980PLCO33083 . s Do 1| atet Do 1 ':'_:je“g%’fgf e ended | ended | ended | Ended | [3 |Aulhorty Under Which Comorate Dettor | Roc-Kolkats
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER | |No. Partioutars 2022 2021 | Deczoze | 22 | |3 PARTICULARS | Taar| Tnzt | e | ofeincpaidifrked
AND NINE MONTHS ENDED 31ST DECEMBER, 2022 —Ur-AUdIET | UNATEd | Un-AUdied | ATdIed | O AuaTS o] [ (el e bty ho LW URR LBW Ty At TR
{Rs. in Lakhs) T Total Tncome from Operafions (Ne) 300 6.06 19.20 1247 . : NTITRCAROT Totr: Lt LEVPOrETS Lebrind .
Particulars Quarter| Quarier] Quarter Year| | 2 |NetProfit/ (Loss) for the period 1| Total Income from Operations (Net) 37.00 35.00 111.50 369.78 3. | Addregs OF The Registered Office and WG, Kalakar Street, 2nd Floor, Kolkata,
Ended| Ended| Ended| Ended (before Tax, Exceptional and/or 2| Net Profit / (Loss) for the period (before Principal Office {if any) of Corporate Debtor | West Bengal 700007 India
3422022 | 30092021 | 31122022 31032022 Extraordinary items 0.27 345 5.89 (8.85) Tax, Exceptional andfor Extraordinary items| ~ 31.13 29.64 87.55 4.37 B | Dabe OF Closure OF Insolvency Resalulion | 10-02-2024
Unaudited | Unaudited |Unaudited | Auwdited 3 | Net Profit / (Loss) for the period 3| Net Profit / (Loss) for the period before tax Process
Total Income from Operations (Met) a0 000 .00 000 before tax (aftgrExceptuonaI and/or (after Exgeptlonal and/or Extragrdmary items 31.13 29.64 87.55 4.37 7. | Ligudation Commencamant Dats 0-02-2071
Nel Proft (Loss) for th o ahar T ) Extra;orc:m/agnen;i i ; 027 3.45 5.89 (8.85) 4| Net Profit / (Loss) for the period after tax of Conorata Dablos
o ) 1Or Ee PaEnod atar 1ax et Profit / (Loss) for the perio : ; ; b :
\RSIDNS L by ERTaorRT ns) ek, 1040 ATy | ey after tax (after Exceptional and/or 5 %f:ZIr E)c()crﬁptrlgrr:Zngféo{nEZtr:la:rgrr\athryelte?r?od e w2 03 3.68 4. | Wame and Regisiration Number of the Senienu Bhatlacheres
_pﬂli]-l-.-'r-l_l?-.flulrﬁ" Hhﬂrﬂ ﬂﬂpltﬂ| il Extraordinary items 0.20 2.59 4.42 (885) [ComprISInF; Profit / (LOSS) for the perFI)Od |I"$ﬁ'-'ﬂr'lll'-]r P”:"‘EHU'TE .!'-".Eﬂl‘l’._'l.l'-'l.ﬁ LI:|L1L1-E||.I.'I' F{Er:l Mo IH E‘I'IPA -Uﬂ*l'lF'-PL"'I'Iﬂ.I
(Face Value Rs. 10/- gach) 11480 | 11480 | 11480 | 11480 5 | Total Comprehensive Income for fter tax) and Other Comprehensi 2018-19/11868
the period [Comprising Profit (after tax) and Other Comprehensive 3. | Address and E-Mai of the Ligudalor Vill + P.O- Janai, Disl- Hooghly, Pin-712 304
Reserves (excluding Revaluation (Loss) for the period (after tax) Income (after tax)] 21.80 22.24 63.57 3.68 . al : 9 ' Sl b o DAL
Reserves as shown in the Balance and Other Comprehensive Income 6 | Paid-up Equity Share Capital as Rﬂ'ﬂlﬁ-nﬁ"ﬂ.d '.'-1E'1.1|'r|} Enar_-:l Wﬁ: Ber_rgal. E-Mail neianai@amail.com
Sheat of previous year) 12145 | 12145 | 12145 (12145 (after tax)] 0.20 259 442 (8.85) (Face Value of Rs. 10/- each) 1,310.795 1,310.799 1,310.795 1,310.795 | 10| Address And E-Mail ta be Used N-527, Dismand Herilage, 18, Strand Road,
Eamnings per Share (EPS) (before & 6 | Paid-up Equity Share Capital 7| Other Equity 8,246.08| 8,182.517 far Correspondance With The Liguidator | Kelkata — 700 001,
alter Extraordinary lems) (Face Value of Rs. 10)- each) 1,000.010 1,000.010 1,000.010 1,000.010 8| Eaming Per Share (before Extra-Ordinary E-Mail - Ip santanu@gma com
iof Rs.10/-ach) 7| Other Equity (54.52) (68.934) items) of Rs. 10/- each (for continuing 11.[ Last Dale For Submission OF Claims 12-03-2023
Basic [Rs.) (0.07) (0,00} (0.03) | (2] g Ei{g?gg?;asr’?tfnnggss 100 and discontinued operations) : - - -
. . Iy 1 - i 2)Basic 017 017 0.48 0.03 Motice ks Hereby Given That The Natioral Company Law Tribunal Koata Bench Has Ordered
Diluted (Rs.) {0.01) (0.00) | (0.03) | (0.02) each (for continuing and (i) a) : : : - The(: of Liouldation of The & Daalooen Pris a0 10.02 2023
discontinued operations) b) Diluted 0.17 0.17 0.48 0.03 Th'—‘ SETF}E?M}IE'LWMWE | . ;leg“lf ;ﬁf“ : mﬂ[: ucmﬁ;d U“ o
Notes: . , & Slakaholders of Supersonic Dealcom Private Limited Are Hereby Ca pon To Submi
et g SN B 0.00 0.03 0.04 0.09 : AR : AP T
1 Theabove Unaudited Financial Resulls as reviewed by the Audit Commilles and 0 g; Dﬁjtlgd 0.00 003 004 EO 09; NOTES: _ _ o Thes Claims With Proof On Or Before 12.03.2023, To The Liquidator &1 The Address Merioned
approved by the Board of Directors in their meeting held an 130 February, 2023, : : : : 1. The above is an extract of the detailed format of Standalone Un-Audited Financial Results for the Agairst bem Mo 10
2 Theabove is an extract of the detailed formalt of Quarterly Unaudited Financial NOTE: quarter ended 31st Dec 2022 filed with the Stock Exchange/s under Regulation 33 of the SEBI The Financal Craditors Shall Subrit Thair Claims With Proof By Electronic Means Only. All Other
Results filed with the Stock Exchange under Regulation 33 of the SEBI [Listing | | 1. Theaboveisan extract of the detailed format of Standalone Un-Audited Financial Results for the quarter ended LODR Regulations, 2015. The full format of the Un-Audited results for the Quarter ended and ; s i i . in e . ;
Obligation and Disclosure Requirements) Regulations, 2015, The full format are 31st Dec 2022 filed with the Stock Exchangels under Regulation 33 of the SEBI LODR Regulations, 2015. The full Nine Months ended 31st Dec 2022 is available on the Company website "www.vbindustriesitd.com" gr?‘l@s M%ﬁUMI;h: I:IE.“ nsFl.mmr'I,;,.ﬁ:TrFlm L:grﬁfn g:llr:.m%‘mﬂr Sy Farenchinans
availabhe on the website of the Calcutta Stock Exchange and alsoon the Company's format of the Un-Audited results for the Quarter ended 31st Dec 2022 is available on the Company website L L unmissan U Fase Lnsieading Frod alms ahal Atiraci Fenallias.
wehsite "www.primecapitalmarket.in" and on the Stock Exchange website i.e. www.bseindia.com and on the Stock Exchange website i.e. www.bseindia.com. Sdi-
I ‘ ’ - ’ NP . For V. B. Industries Limited ; i
3 Figures lor the previows yean period have baan regrouped and! or reclassified For Prime Capital Market Limited Sd- Marrse And SIEI'I‘:'I'!UH‘:'I af Tha |JI'.|IJ|C|EI|.I:.'II': Santanu Bhaltacharjes
wherever considered necessary. Sdiy Diate: 1402 2023 Liquidator of MiS Supersonic Dealcom Private Limited
Place : Kolkata Adarsh Purohif | Place : Kolkata Gwal Das Vyas| | o o teoikata Reg. No. BBIIPA-D01IP-FI1141/2016-19111868
By Order of the Board | | Date : February 13, 2023 Managing Director Date : February 13, 2023 Managing Director :
FFar Shubh Lakh Investments Limited
Date ;- 13.02.2023 : CIN : L92100WB1986PLC218825 i
(DIN: 00532041) Registered Office : Subol Dutt Building, 13, Brabourne Road, Kolkata 700 001. CIN - L51909WE1988PLC044 765 MANAPPURAM FINANCE LT
Telephone : 033 2231 5686, E-mail : cinerad@responce.in, 111, CAMAC STREET, KOLKATA - 700 N6 CIN-L65910KL1992PLC006623
DHAVAL EXPORTS LIMITED Website : www.cineradcommunications.com Websita: waww.chilrakuthokdings. com. )
ik LEABMESSERL A1 S STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE Eriak d - info@chibakuthaldings.com, Contact no. - D33- 4003 8921 I\V/470A (old) W638A(New), Manappuram House,
-k gl QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2022 ' = Valapad, Thrissur, Kerala - 680 567
Riegd. Office : P-0, Shibioila Street. 4th Floor, Kolkata-700 007 (Rs. in Lakhs Extract of Statement of Unaudited Financial results ’ , :
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE NINE MONTH ENDED Quarter | NineMonths| Quarter Year for the Guarter and nine months ended 31st Dec, 2022 (R in Labirs axcept BFS] GOLD AUCTION NOTICE
i ended ended ended ended | V1T—"—"7""—""""7¥7—72D2D2D—D—D2D2D— g ——m—rrprm st e e -
31st DECEMBER, 2022 [See fegulatlu;u :‘;1][&.] af the SEBI (LODR) Regulations, PARTICULARS ned | Smoed | orden | onded, m;:r:? ;;::u mm;: Tﬂ;;z"d = m;:’:?ﬂfﬂ
_ { ¥inLakhs 202d2T 2022 202d1T 2022 Particulars {Un-audited [Un-audited] | (Un-audited] The pledges, in specific and the public, in general, are hereby notified that public
=1 | Particulars Quarter|  Year to date] Coresponding (On-Atkated) (U Audied) TOn-ALEd)| TAUDNET) | - = Total Income om Operabone et | 085 | 2167 | 2008 auction of the gold ornaments pledged in the below accounts is proposed to be
il s 1;n2|:|[|.rg revinEE“T:: :Ij-nrr:ﬁ:lhs;r;ﬁf Total income from operations (nef) 7109 3586 1561 24 W o e e conducted at the following branches on 28/02/2023 from 10.00 am onwards. We
T ending 31.42.21) year 34.12 2024 | | Net Profit/ (Loss) from ordinary activities B profiiLossiicr e pedd. are auctioning gold oraments defaulted customers who have failed to make
HTTaErresme o Operat after tax 2155 | 8569 | 0485| -7.867 (before tax and Exceptional Rems) 8.17 1374 (10.19) payment of his/her loan amount despite being notified by registered letters.
sty Pm;?lru-r;:;] o m: ;:Ism t’:it(:ffg:t E/X(t'r-:srsd)irf]g:;?tix)”‘)d after 2155 6 565 ouss | 7gsr| [3| NetprofiLoss) for the period Unauctioned items shall be auctioned on any other days without further notice.
(before Tax, Exceptional and / . Equity Share Capital 520000 | 520000 | 520000 | 520.000 before tax (after Exceptional iems) 977 13.74 (10.18) Ch‘;”.%es 'trr‘] vetnue ?r rt%ate (",:. any)will be displayed at auction centre and on
ar Extraordinary dems"#) (2.03) (6.47) (2.04) | | Reserves (excluding Revaluation 4 | Net profiti{Loss) for the period after website withoutany turther nouce.
3|Net Prafit /{Loss) for the period Reserve as shown in the Balance tax {after Excaptional items) .05 0 A8 (8.87) List of pledges:-
sl Taw anlfi . i R . .
betors Tawaiar Scceplional anc sy | | Sheet of Previous year) . 0000 | 0000 § 0000} -397454] [I'e Joua| Comprehensive Income for BANKURA, Bidhan Sarani, 112910700042060, 2140, 112910730040331,
et bl e il (2.01) | | Eamings Per Share (before extraorcinary - - - 2413, 2414, 2415, 2416, 2517, 2518, 2584, 2588, 2604, 2605, 2606, 3191
4 [Met Profit /{Loss) for the period items) (of Rs. 10/- each) the period (Comprising Profit{Loss) ; ; ; ; , , , : ; : . :
(after Tax after Excaptional and / Basic : -0.041 0.165 -0.009 0151 for the period (afer tax) and Cther 3192, 3294, 3700, 8605, 112910730054285, 4287, 9887, 9888, HOOGHLY,
ar Extragrdinacy dems'#) (2.03) (6.47) (2.04) | | Diluted : 0041 | 0165 | -0009| -0.151 Ciianat analia oakid aer e 1570 2158 (11,661 Bandel, 111540730024241, Dankuni, 110710700004108, Uttarpara,Hoogly,
5 [The Comprehensive Income for the Earnings Per Share (after extraordinary kol : : : =i : 119750730029594, HOWRAH, Panchanantalla, 114410730048287,
pariod [Comprising Profit / [Loss) items) (of Rs. 10/- each) b | Equity Share Capital 3200 752,00 732.00 Ramrajthala,Railway Station Road, 116450700021643, 1828, 1844, 1858,
for the period (after tax) and Other _ Basic : -0.041 -0.165 -0.009 -0.151| |7 | Earning per Share (of Rs, 10V- each) 1870, 1926, 1967, 2027, 2088, 2374, 116450730017474, 7995, JALPAIGURI,
Comprehensiva Income (after tax))] [2.03) (5.47) 204 ] Diluted : -0.041 -0.165 -0.009 -0.151 ("ot annualized) Jalpaiguri Branch, West Bengal, 135890700002407, 3087, 3296, 3334, 3343,
&|Equity Shara Capital 69,60 9960 945 0 No%ﬁ : Cove R Basic : 0.12 0.13 (0.12) 3367, 3643, 3689, 3690, 3691, 3692, 3693, 3694, 3695, 3696, 3697, 3702,
s - e above is an extract of the detailed format of Standalone Unaudited Financia : :
I Eﬁ"m‘ NECRNNIG, CLFANH LN Results for the quarter and nine months ended 31.12.2022 filed with the Stock Diluted : 0.12 013 in.12) 8703, 3704, 3706, 135830730001686, 1687, KOLKATA, Barrackpore,
arva) as shown in the Audited Exch der Reaulation 33 of the SEBI (Listing Obligafi d Disel 106460730075810, 5811, Bow Bazar, 103970700736703, 103970730025327,
Balance Sheet of the previous year 185.00 e b A Lo et Rt ittt 5328, 5329, 5332, 5340, 8993, 103970730035744, Dunlop Bridge
Requirements) Regulations, 2015. The full format of the Financial Results for the| | Matas: , , ; , ; ) p ge,
B|Earning Per Share o quarter and nine months ended 31.12.2022 is available on the Company's and Stock| |, g e in e e manths ended Decamber 105070730048371, Gora Bazar,W.Bengal, 122390730028152, Hazra,
[urdF!;_.. 1::-h.--_aa:|jch1 IITm;jmntlnumg Exchange websites. . o S - : o TR PO A AL A e . 113940730081041, 113940730097679, Jessore Road,Nagar Bazar,
- :”Ba cificellnlocsiaild sk ek — — — Con]ltoaﬁt)/'s website : http://www.cineradcommunications.com/Unaudited-financial- 2022 have been reviewed by Audit Committes and approved by the Boand of Directars in its 104030700751188, 1300, 1391, 1704, Shyambazar Kolkata,
r RAIEHG, - 0.2y (.52 (V.20) resuits.ntm - : 135870700007610, Takurpukur, 114400700005401, 5615, 5636, 5650
- : imited : indi meating held on February 13, 2023. The Statutory Augitors of the Company have carried ot ' ' N ' ’ '
2. Diluted: (0.20) {0.85) (0:20) | | BSE Limited : wwnw.bseincia.com g ol Y e Al 114400730046959, 7164, 7165, 7877, NADIA, Krishnanagar,W.Bengal,
Notes : 1) The said financial results were reviewed by the Audit Committee and were thereafter imited review of the above results for Cluanier ended December 31, 2022 115460730017552, 7553, 7554, 7555, NORTH 24 PARGANAS,
a) Theaboveisan extractofthe detailed format of Quanery fAnnual Financial Results filed approved by the Board of Directors of the Company at their respective meetings held| |2} The ahave is an extract of the detailed format of Quarter and Nine months ended Financial Bangaon,W.Bengal, 119020700006034, 6130, 6150, SOUTH 24 PARGANAS,
with the Stock Exchanges under Requiation 33 of the SEBI (Listing and Other Disclosura on 13th February 2023. . . o Resulls for December 31. 2022 filed with the Stock Exchanges undar Reaulstion 33 of the BarU|pur, 112480700008728, Sonarpur, 116550700041732,1734,
Requiremanis)] Regulations, 2015. The full format of the Quartady/Annusl Financial 2) In a.cco.rdance Wlth. the requwemer_lts under ReQUIatlc.)n 33 of the SEBI (Listing B ) . I ) . thal . = e Persons wishing to participate in the above auction shall comply with the
Results are available on the websites afthe Stock Exchangais) and the listad enfity Obligations and Disclosure Requirements) Regulations, 2015, the Statutory SEBI (Listing Obégations and Disclosure Requiremants) Repulations, 2015, The full format : g ‘o paricip - Py
e i R T e Auditors have performed a limited review of the financial results of Cinerad : ’ ; following:- Interested Bidders should submit Rs. 10,000/- as EMD (refundable
cHil m‘:lpamun r::e»lpn:-ir' s T COE MR I N R TEE BTIC TR Wi Communications Limited for the quarter ended 31st December 2022. There are no of the Quarlery and Yearly Financial resulls are avaable on the Stack Exchanges Websibes to unsuccessful bidders)by way of Cash on the same day of auction. Bidders
ibernis)dus tochange(s)in accounting policies shall be disclosed by means of a fooincla. qualifications in the limited review report issued for the said period. ; ; : should carry valid ID card/PAN card. For more details p|ease contact
) # Exceptional anior Extracrdinary items adjusted in the Staternent of Profitand Lossin For and on behalf of the Board of e CEa-india. com, www.mselmn and on Company's webste v chilrakulhoddings. com. 9072604049 ) '
accordanca with Ind -A5 Rules ! AS Rules, whichevearis applicable Cinerad Communications Limited :
FOR DHAVAL EXPORTS LIMITED SDI- For and on behalf of the Board of Directors Authorised Officer
Sl Pradeep Kumar Daga : Kailash Chand Saraogl For Manappuram Finance Ltd
Place : Kolkata Nitash Jain | | Place : Kolkata DIN : 00080515| | Flace: Kolkata Director
Dated : 13.02.2023 Birector | | Date : 13.02.2023 Director Date : 13th February, 2023 DIN: 00007512

f-inam:i“.ep..in .. . .. . ... . Kolkata
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e-Tenders  invited  vide
Memo No. (031 & 032) BRI,
G, P/2022-23 both dated-
13-02-2023. e-Tenders No.
WEB/NADS CHAP/BRINIT
Nos. (10 & 1) 22-23 of
PBG (SFC & IBRD). Last
date of downloading & bid|
submission 23-02-2023
upte 6 pm. See details:

Sd/- Pradhan
Birttihuda Gram
Panchayat

NOTICE INVITING e-TENDER

The Prodhan, Abishasifl  Gram
Panchayel has inviled e-Tender against
Tender Referenca  Mo-  AGPAle-
Tender-13/2022-23 Date : 13.02.2023
from the 15 Fc Tied [2022-23) in thes
Gram Panchayal Bld Submission and
date and tme 20.02.2023 up to 6.00 P.M.
8id Opening Date (Technical) 23.02.2023
at 1000 AM. Details of Tender Nolice
may be sean at ws';.lwhhndm.qw.ln

Prodhan
Abujhati-ll Gram Panchayet
Vill. & P.0.- Kulingram, P.5.-
Jamalpur, Dist.- Purba Bardhaman

NOTICE INVITING TENDER
@-NIT No.1.MAR/ZIS/BEUPY 2023,
ZMARZ48/1S5 TH (UNTIED)2023
3. MAR/Z4TI15 TH (UNTIEDK2023
dtd. 10-02-2023 & 13-02-2023. The
Prodhan Manicha Gram Panchayal,
Amdanga Dev. Block Morth 24
PGS, irwites e-tender from tha
efigible contracions for the (3 nos
work LINDER BEUP AND UNTIED.
FUND Bid submission closing
(online):18.02.2023 AND
21.02.2022 upto 17.00 15T For
delails Information/downloading/
uploading etc. may visit the
website:- http:lletender.wb.nic.in
ar http:lletendesr.gowvin

sdi-Prodhan

Maricha Gram Panchayat

Amdanga Dev.Block,
Horth 24 PGS.

Jamanur-Iﬁram

Panchayat
Nutangram, Jamalpur, Purba
Bardhaman, PIN - 713408

H i -Ten
e-Tendar invited from the bonafed
and eligitle contractors of different
types of works under CFCG-BG Fund
15th F.C. 2021-2022 fund, vide NIT

No. 30 & 31Jam-U23, Date:
09.02.2023. FRef. Tender IO:
2023_ZPHD_4T1855 1,
2023 _ZPHD_471855 2,

2023_ZPHD_4T1809_1,
2023_ZPHD_4T1899_2 Documeant
DownipadiSale & Bid Submission
Sl Date: 10.02.20223 at 02:00 PM,
Bid  Submission End  Date
16.02.2023 wp to 02:00 PM. B
Opening Dabte; 20.02.2023 at 04:00
PM. ODeta#s are avallable n
hitps fwhienders. gov.in &
undersigned GPF Offica.
Sl
Pradhan
Jamalpur-ll Gram Panchayat

Am" 0¥ 22—23

oails

MCPIVEERST-1T (Group-02) 2223

AICPDEEMaT-12' 22.23 Supgly of Plas B 'Waste Racycliy Ui

E-lnndurs i imalnd by he Executive Erginbr of WSt Beogal AQro Indusiies Corporaton Lid,
Kaiearta, in tue bid mystem from the Bonalied Manulscturn Daslon [ Dntituton Agensy hinerg
offon o Kokata

Béd Donumants wil ba avalatio from hitps: Pabdendars gavinimcgep/sp

Last Date for Submission: 20/02/2023 at 16:00 hrs.

WEST BENGAL AGRO INDUSTRIES CORPORATION LTD.

Quotation ara muitad J:-:.r :he Execul:-.re Engmeer (AED) on
behalf of West Bengal Agro Industries Corpn. Ltd, 238, Metaji
Subhas Road, 3rd Floor, Kolkata-700001 from reputed bonafide
and experenced consultant for preparation of DPR for Rural
Road in different district of West Bengal.

MIQ Document may be collected from aforementioned office.
Document collection will be started from 15-02-2023 to 22-02-
2023 within 11.00 am to 4.00 pm in (working days only). Bid
submission date- 23-02-2023 at 1.00 pm. Opening in same
date at 2,00 pm.

Dater: 13.02,2023 Sdi- Executive Engiueer (AED)

2022-2023
Tenders for urgent works from
bonafide bidders as per GO
are invited by the Executive
Engineer, PWD, Berhampore
Division Mo-l.

Details may be obtained from
office during working hours
and also from

End
date and time of downloading
tender document- 03-03-2023

ute 1.00 pm (IST)

End date and time of submis-
sion bid proposal 03-03-2023
upto 1.30 pm (IST)
M.B.- Any corigendum and ad-
dendum, if issued for this eNIT
will be published in online mode

only.
Sd/-
Executive Engineer, PWD
Berhampore Division No.-l

I-!mus'nrpm Gopalnagar Gram Panchayat
Chandpur, Pandua, | hiy, 712 152

MIT Noy: MARGGRR022.23 (Fund: IBRO-PBG & SFC) 102.2023
a-Tender is invited from the expenenced and resourceful Bidder for execution of the
work(s) mentioned below:

£l Hase of Work Estimated | Earnest

: Amount | Money

1| _CC Road from Arvwjalri towards GF Aoad at R pur | 252308,00 | 048,00

T Gt G T TR IR | TR

3| CC Ghat of Sanar kol Pond ol Gogalnagar Sarsad 17059900 | 342200
4. | CC Fead from Hio. Alma of Mogffar be Ho. vl wih

piling Bl Ayma 17324500 | 3465.00
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Publishing, Docsments DownloadSale & Bid Sub S2ar Date (Orfine) 13.02.2023 &
106200 PM, Biid Submession End Dt (Qrina): 20,02.2032 wp to 0800 PM. Technical Bid Opening
Date: umzmnmnmrmMmmmmmmamm

GP Oifica
Ramaswarpur Gup.]lmq.arﬁnm P;ru;l-“

HNOTICE
The urdernodad Share Cerlibcates of CESC LIMITED registerad in the names of Sansy Kuma
Modi joird with Lisha Modi hive been neported 1o b losi | mispiaced aod requasts hawe besn
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